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Action : Notice Issued(Action No 1)

Due Date 1 21/01/2021 ‘

'FHE DIRECTOR GENERAL DF POLICE Maharashtra Puhcc Headquarters, Chhatrapati Shivaji Mahara_l Marg, Colaba, Mnmh&i,_

';'Ih& complainant Shri Amab Goswami, a renowned journalist as well as Fditor-in-chief and Managing Dlrectur of Republic M
X #RG ﬂuﬂm— Media Private Limited has alleged false implication, arbitrary arrest, physical assault in police custody and mental
_. i 1 Singh, Assistant Vice-President of Distribution of the Republic Media Network. It has been stated that Shri Ghans
Al dﬁﬂtﬂlﬂl}" picked up on 10th November, 2020 from his home in relation to FIR No. 143 of 2020 registered at the DCB, CID, Crij
| Mumbai (TRP case), although, the FIR neither named him, his affiliation nor his organization. On the second day of his custody,
1o extreme mental cruelty when he refused to comply with the premeditated script of the police. He was taken into a room laden
‘ 'T torture, where he was brutally and barbarically whipped with a chakki belt, forced to extend his hands, and then lashed by a thi
O :i:hnll:lu belt multiple times on bulh the hands. F ven the vu:tlm cried and wnthed in pain while the pohce 0fﬁcar was Iashmg-_

| the physmnl torture and they were lrylng to coerce the victim to make false statements to incriminate lumse]f and his orgar
- | Ghanshyam Singh was also paraded like a terrorist with his face covered in a black cloth while taken to court. It has bean :
| part of a witch-hunt against the Republic Media Network and in an attempt to fix investigations in a prejudged

| process has been shunned and devious means of torture are being used. The complainant has requested an urgent inte

| by a senior IPS officer of his choice, other than the CID Branch or posted within the municipal area of €
report to the Commission within four weeks. Notice also be issued to the Director General/ Inspector

-81.11_31:01111:3 documents, if any, if the victim has received any medical I:ream:lent, and also |
uilegnd torture when he was produced before the Court. \
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